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EXSEICREIC (1) (2)
g 5. Fgd yedeead Hfafre we fafiree,

428-1, ST SSR, Tl HiSle,

444444

72 feeett, 25 wER, 2005

WAL 102( 31 ), — =19 TEFR, I srrafwm,
1956 (1956 T 1) hi G 6209 ! Y- (1) 2T 39-
T (2) BRI 9Ga ARl 1 FAT FXd gu—

(i) frafafaa sufEl = YRa 9ER  Tere fafy,
= AR A e A (St s fawe)

6. Hod yawem feafrw wii= v fafies,
23-1-106, et TS, SATMe-523001, 3178 99|
7. 98 FwoaR TR sfifre we fafaes,
2/267 ST &1, S15-600050

%t stfergarnedl €. T 241 TRE 28 o, 8. e wiftem dffire we fafaee,
1995, Tra.fr. 555(3), TR 26 TETE 2001, 29/, TE U, IFAGTIS-606107 ATHTTG |
L. 308(31) SR 309(H) A 30 7T, 9. e T AR T IR b fafie
2002 ¥ faffe frde % it et g ffee 3 vt e wftem A, 9=1-600033
@fﬁﬁaﬂ?ﬁ%, aﬂﬁ?[:—
: 10. Hud $w 3w e we fafaes,
FH. HIA AW SR IGF LR HeeE T 41/4, Teeht 4R, T A9 T, 3= TR
. off, =t
(1) (2) | 1. e afem dfafee s fafir,
1. Fd frarmgem sttt we fafire, I A, 193/8, TS, SHIAH!, SR A ToE
. 7, A0 e, FRmgETT-606206, AAATE TS, 371 TR Iv=d TeT9H, 9%
2. Fod dmaET Sfifee e fafres @+, 154 (A 12. e sremam Sfafre e fafaes,
4. 251) AR o U, weelt wiva, IR, I=E- H. 666/1 A TA TS, F=13-600019
600011
’ 13, Hed g ade fafese fafiee,
3. Aud fasagam Sffee e fafies, 75, STETHE W AP, T I,
117, 1 *R e, fagawreft-609110, afFemrg 1 RrESTT-695023, el
4. Aud wgwd fafe dfafre we fafaes, Seirrer ffre te Rt
71, el et wie, fermmmarne, mgwE-625001, . N '

. 4. 45, AR (12, STTAT-603406, TS
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(i) FrRu R fF vrRa TR & T wet fafy

T fepsr it st . w978 Tl

28 W8, 1963 W IUEEG ATTA3F WU (1) |

fafafés swa sifufiam % Sveiy a7 € ol
a1 genfieafa, S=a fAftE & ww (2) ¥, it o
wafe # faffie stoar, sommn i stspert
afira Ty ¥ iR 3w sifergeen § frefafea
e e R, ofefq i —

S STIA 1 H F9 G, 230 AR Feform
yfafedl % wvam frefafen w9 dew ok
wafieai et s, srafq :—

(1)

(2)

n31

P

232.

233.

234,

235,

236.

237,

238.

239.

240.

241.

7. 7, R e, frammgE™-606206, afaETg

a1 A, 154 (T A, 251) TR = Je, voelt
TS, T, A=13-600011

T famragym Sfafre we fafats,

71, ek Aeft e, formmeara, TgUs-625001,
afeaTg |

Hod genTeeaH Sffee we fafaes,
428~T, ST AR, TEa! Jie,
TMIEATT-626117 AHATG |

Hod yanm feafrawe Wi we fafies,
23-1-106, TiHht A<, SATe-523001,
Y TR

e e R afre e fafaes,
2/267 IYS Y&H, F=T8-600050

29/12, TR A, IFAGI-606107 FFHETg |

o Tw o U Afafee e fafaes,
3, AT Fe afiem "o, 91R-600033

TH-41/4, TS Hiwe], T A S, =T TR
ﬁ)%_':rg

T A, 193/8, TRATS, HAA!, @R &6 16w
Js. o1 TR Y0 ToaeAvH, 38

(1) (2)
242, Hud ot Afafre b fafhes,
H. 666/1 3 TI VS, T=13~600019-
243, Hud qog T fafede fafis,
75, STETHE WA FHTH, TR L,
7 firestaqra-695023, T
244, Ao SRR Affre be fafies,

. 45, IR €2, STAET-603406,

[, 4. 5(29)20048 -V ]

fadw e, sy gfee
TEWquT : — @ STIaeET W, WAL . 978 TG 28 T8, 1563
o s T o i aewer Pt
e G S T
4. 4 LinEE)
9,
1 2 , 3
T 1681 11-10-1963
2. 853 4-6-1964
3297 12-2-1965
4 133 30-8-1965
5.1 14-1-1966
6 1543 1-10-1966
7 607 22-4-1967
8 608 22-4-1967
9. 146 6-6-1969
0. 2707 18-11-1969
1. 1306 23-7-1971
2 1 21-12-1973
13. 6% 2261974
4. 275 14-2-1975
15 409 14-3-1975
16, 1300 11-9-1976
17. 46 831978
18. 78 28-4-1978
19 1269 4-10-1979
20. 1100 9-10-1980
21 1099 9-10-1980
2. I64 10-2-1983
23 843 19-11-1983
4. 84 19-11-1983
5. 27 25-2-1984
6. 21 20-2-1985
27. 21 ©242-1985

[Pasr I—Sec. 3G)] 'O
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I ShT TST9S @ STHIER

1 2 3 1 2 3

28. 275 3-3-1986 73. 102 27-5-1993(138-141)

29. 306 114-1986 74 292 27-5-1993(142)
30. 701 22-6-1986 75. 189 4-4-1994(143)

3. %1 24-10-1986 76. 296 27-5-1994(144)

3. 353 22-4-1987 77 2509 23-8-1994(145)

33. 365 22-4-1987 78 2302 16-8-1994(146)

34, 430 - 20-5-1987 79. 2508 23-8-1994(147)

35, 598 31-7-1987 . 80 234 - 23-8-1994(148)

36. 397 31-7-1987 81. 2303 19-8-1994(149)

37. %1 30-11-1987 82. 441 11-8-1994(150)

38. 922 3-12-1987 83. L3 1313 28-4-1995(151)

39. 264 54-1988 84 wLal 1314 284-1995(152)

W47 81988 85  TL3M. 242 28-4-1995(153)

41, 515 25-6-1988

0 sy 15-7-1988 86. L3 1315 28-4-1995(154)

83 59 15-7-1988 87. 32 10-1-1996(155-163)

H SR 15-7-1988 8. 148 14-3-1996(164-171)
580 27-9-1988 8. 207 6-5-1996(172-175)

' 90. 230 22-5-1996(176-178)

4. %6l 17-12-1988 o1 248 66-1996(179-192)

41 32 6-12-19%8 9. 785 6-10-2003 (193-203)
(A 1-12-1928 5. i 322004204207

49. %0 1-12-1988 94, 547 25-8-2004(208-222)

50. 318 24-4-1989 95. 14 11-1-2005(223-230)

51. 501 7-7-1989 '

52. 502 7-7-1989

s o9, 28,1989 MINISTRY OF COMPANY AFFAIRS

i ' NOTIFICATION

54. 650 22-8-1989 New Delhi, the 25th February, 2005

55, 61 2281989 G.S.R. 102(E).—In exercise of the powers conferred
56. 84 25-10-1989 by Sub-sections (1) and (2) of Section 620A of the
57 FLeT 102 5.2-1950 Companies Act, 1956 (1 of 1956), the Central Government

hereby :— '

584 29-3-19% Z) Declares the following companies to be Nidhis
59302 16-4-1990 subject to the directions specified in the
60. 303 10-5-1990 notifications of the Government of India in the
6L 514 30-7-1990 erstwhile Ministry of Law, Justice and Company
2 s1s %0 GSR 241 dted he 25th Aprl, 1995, GSR 535(5)
63. 3052 7-10-1990 dated the 26th July, 2001, GSR 308(E) and 309(E)
64. 782 13-12-1990 both dated the 30th April, 2002, namely :—

65. 783 13-12-1990 Sl Name of the Company and Address of its
66. T4 13-12-1990 No. Registered Office

67. 314 304-1991 O o

68 2146 26-7-1991 1. M/s. Thiyaga'durugam Beneﬁt Fund Limited,
© 13 30-12-1992(123) I]:Io, 7 , Kalaral Street, Thiyagadurugam-606 206,
70. 163 18-3-1993(124-131) 2. MJs. Sembiam Benefit Fund Limited,

ST 2R 12-5-1993(132-134) New No. 154, (Old No. 251) Paper Mills Road,

72. 291 27-5-1993(135-137)

1stFloor, Perambur, Chennai-600011.
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3.

4,

5.

6.

7.

8

9.

10.

11

12.

13.

14.

M/s. Vijaysubham Benefit Fund Limited,
117, North Car Street, Sirkali-609 110,
Tamilnadu.

M/s. Madurai City Benefit Fund Limited,
71, North Veli Street, Simmakkal,
Madurai-625 001, Tamilnadu.

M/s. Rajapalaiyam Benefit Fund Limited,
428-A, Ambalapuli, Bazaar, 1stFloor,
Rajapalayam-626 117, Tamilnadu.

M/s. Prakasam District Permanent Fund Limited,
23-1-106, Gandhi Road, Ongole-523 001,
Andhra Pradesh.

M/s. Collector Nagar Benefit Fund Limited,
2/267, Mugappair East, Chennai-600 050.

"M/s. Chordia Benefit Fund Limited.

29/A2, Panruti Road, Ulundurpet-606107,
Tamilnadu.

M/s. SRM Benefit Fund Limited,

3, Veerasamy Street, West Mambalam,
Chennai-600 033,

M/s. East West Benefit Fund Limited,

F 41/4, 1stFloor, First Main Road, Anna
Nagar East, Chennai-600 102,

M/s. Variar Benefit Fund Limited,

LRI 1O 10 A ~iad AT~ wonhoslnl NTahm
llaLL‘U L7010, Asiaa \_/Uluuy,JunuuuAnuA vt

Road, Anna Nagar, West Extension,
Chennai-600 101.

M/s. Azax Benefit Fund Limited,

No. 666/1, T .H. Road, Chennai-6000 19.

M/s. Muthoot Mercantile Syndicate Limited,
75, Attukal Shopping Coniplex, East Fort,
Thiruvananthapuram-695 023, Kerala.

M/s. Uttiramerur Benefit Fund Limited,

No. 45, Bazar Street, Uttiramerur-603 4006,
Tamilnaduv.

(i)

Directs that the provisions of the said Act,
specified in column (1) or Schedule Il annexed to
the notification of the Government of India, in the
erstwhile Department of Company Law
Administration number G.S.R. 978 dated the 28th
May, 1963 shall not apply and/or, as the case may
be shall apply with the exceptions, modifications
and adaptations specified in the corresponding
entry in column (2) thercof, to the said Nidhis,
and makes the following amendment in the said
notification, namely - —

In Schedule I to the said notification, after
serial number 230 and the entries relating thereto
the following serial numbers and entries shall be
added, namely :—

232.

233.

234,

235.

236.

237,

238.

2399.

240.

241.

244,

M/s. Sembiam Benefit Fund Limited,

New No. 154, (Old No. 251) Paper Mills Road,
1st Floor, Perambur, Chennai-600011.

M/s. Vijaysubham Benefit Fund Limited,

117, North Car Street, Sirkali-609 110,
Tamilnadu.

M/s. Madurai City Benefit Fund Limited,

71, North Veli Street, Simmakkal,

Madurai-625 001, Tamilnadu.

M/s. Rajapalaiyam Benefit Fund Limited,
428-A, Ambalapuli, Bazaar, 1st Floor,
Rajapalayam-626 117, Tamilnacu.

M/s. Prakasam District Permanent Fund Limited.
23-1-106, Gandhi Road, Ongole-523 001,
Andhra Pradesh.

M/s. Collector Nagar Benefit Fund Limited,
2/267, Mugappair East, Chennai-600 050.

M/s. Chordia Benefit Fund Limited,

29/A2, Panruti Road, Ulundurpet-606107.
Taminadu.

M/s..SRM Benefit Fund Limited,

3, Veerasamy Street, West Mambalam,
Chennai-600 033.

M/s. East West Benefit Fund Limited,

FA1/4, Tst Floor, Firet Main Road Anna
Nagar East, Chennai-600 102.

M/s. Variar Benefit Fund Limited,

Flat No. 193/8, Asiad Colony, Jawaharlal Nehru
Road, Anna Nagar, Wesl Extension,
Chennai-600 101,

. M/s. Azax Benefit Fund Limited,

No. 666/1, T.H. Road, Chennai-6000 19.

. M/s. Muthoot Mercantile Syndicate Limited,

75, Attukal Shopping Complex, East Fort,
Thiruvananthapuram-695 023, Kerala.
M/s. Uttiramenur Benefit Fund Limited,
No. 45, Bazar Street, Uttiramenur-603 406,
Tamilnadu.

1)

@

“23L

M/s. Thiyagaduruogam Benefit Fund Limited,
Ng. 7, Kavarai Street, Thivagadurugam-606 206

aada aJul, snydpalilliaanit VO,

Tarmlnadu.

[F. No. 5/29/2004-CL-V]
JITESH KHOSLA, Jt. Secy.

Note : The Principal notification was notified vide G.S.R.

No. 978 dated the 28th May, 1963 and
subsequently amended vide the following
notifications :

SLNo. GSR Dated
1 2 3
1 1681 11-10-1963"
2. 853 46-1964
3. 297 12:2-195
4 1332 30-8-1965
5111 14-1-1966
6 1543 1-10-1966
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[ 1

1 2 3 ' 1 2 3

7607 22:4-1967 52 50 7-7-1989

608 22-4-1967 53 6e 2-8-1989

9 146 6-6-1969 54 650 22-8-1989

10, 2707 18-11-1969 55. 651 22-8-1989

1. 1306 23-7-1771 5. M 25-10-1989

2 1 21-12-1973 57. S.0.102 52-1990
13, 690 2246-1974 58 4] 29-3-1990
4. 275 14-2-1975 59 302 164-1990

15, 409 14-3-1975 60. 303 10-5-1990

16. 1300 11-9-1976 6l 514 30-7-1990

17. 426 8-3-1978 62. 515 7-8-1990

18. 78 284-1978 63. 3032 741041990

19, 1269 4-10-1979 64 782 13-12-1990
20, 1100 9-10-1980 65. 783 13-12-1990
21 1099 9-10-1980 66. 784 13-12-1990
2 164 10-2-1983 67 314 30-4-1991
B 83 19-11-1983 68, 2146 26-7-1991
4. 84 19-11-1983 69, . 123 30-12-1992(123)
25 217 25-2-1984 70. 163 18-3-1993(124-131)
2%. 231 20-2-1985 1. m 12-5-1993(132-134)
27 % 24-2-1985 7. 91 27-5-1993(135-137)
W2 $3-3-1986 7310z 27-5-1993(138-141)
20 WA 1141984 74 297 77-5-1993(1 47.)
0. 701 226-1986 7. 189 4-4-1994(143)
3L %l 24-10-1986 %6. 29 27-5-1994(144)
32 353 224-1987 77 2509 23-8-1994(145)
3. 365 22-4-1987 78 2302 16-8-1994(146)
4. 430 20-5-1987 79 2508 23-8-1994(147)
35 598 3171987 80. 2304 23-8-1994(148)
6. 597 31-7-1987 81. 2303 19-8-1994(149)
37, 21 30-11-1987 2. 4] 11-8-1994(150)
38 9 3-12-1987 83. S.0.1313 28-4-1995(151)
39 W4 © 54-1988 8. SO0.1314 28-4-1995(152)
4. 479 86-1988 85. S.0.242 28-4-1995(153)
41, 515 25461988 8. S0.1315 18-4-1995(154)
2 597 15-7-1988 , 87 R 10-1-1996(155-163)
43, 5% 15-7-1988 88, 148 14-3-1996(164-171)
4. 598 157-1988 89. 207 6-5-1996(1972-175)
45 800 22-9-1988 9. 230 22-5-1996(176-178)
6. %1 17-12-1988 91. 248 6-6-1996(179-192)
4. 3 6-12-1988 % 785 6-10-2003 (193-203)
:2' 323 iggg 93. 91 3-2-2004(204-207)
© 38 2441989 o, 547 25-8-2004(208-222)
s sl 271989 95. 14 11-1-2005(223-230)
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